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d'ealiol with exclusively wlter supply 
atid sanitation but it should have a cor-
poration of urban development which 
ahould live aome kind of help on assi-
stance. Certain proposals were made 
by the study gTOUp. Even the money 
required was suggt"sted and the study 
.roup said thtt this should be don e. 
The Ministry of Worlrs & Housing sup-
ported it. But the Planning Commission 
has said that they should have a cor-
poration on urban development which 
would include sanitation and other thi-
ngs. So, a suggestion by the Minist ers' 
conference was there. The Ministry of 
Works and Hou-;ft'ag suppo. ted it. The 
Study Oroup went into it. But the Plan-
ning Commission so far has, in principle 
agree, to setting an urban development 
corporation which will also include infr-
astructural provisions and facilities for 
water supply and sanitation. To that 
extent. my answer is correct. It is not yet 
found out what amount should be given. 
That is why I said thal the discussions 
are ioing on in the Planning Commis-
tion. 

As far as urb:m water supply and san i· 
tation is concerned. I do not say that they 
are adequate. There is no Cor,'oration. 
But there are six or seven other sources. 

If the hon. Member wants to know 
from whick provision this is made, ) can give 
him the details. I have got all the details 
and figure, with me. 

[Enllish] 

WRlrrSN AN;WERS TO QUESTlf)NS 

Effect of Insecticides on Human Health 

·287. SHtU MOHANBHAI PATEL: 
SHRI AMARS[NH PATHAWA: 

Will the Minister of AGRICULTURE 
AND RURAL OEVELOPMENT be plea-
sed to state : 

(a) whether Govenment have made any 
offorts to find out the effect of excessive 
Ute of insecticides on the human health 
,,~le us ina it for qriculture purposo, ; 

(b) jf so, whaf are the findings: and : 

(c) what pro/ision has been mad"e to 
educate the farmers to take precnutions 
before using such insecticides? 

THE MINTSTER OF AORfCULTURB 
AND RURAL DEVELOPMENT (S. BUrA 
SINGH) : (a) and (b) Ther\! is no exce-
ss ive u~e of insf:ct icides in ngriculture in 
India. The consumption of insecticides in 
the country, at present. is very low as 
compared to many other countries. The 
table below gives the ava iJable figures of 
consumption in soml~ of the countries : 

Country 

India 

Indones ia 

Japan 

Rcbulic of Korea 

Hungary 

Italy 

U.S A. 

Level of cansu-
mp ion (Kg/ha) 
in 1982. 

0.295 

0.575 

9.180 

6.SS9 

12.573 

13.335 

0.615 

2. Various organisa tions in the Cen-
tral Government like the National Jn~titute 
of Occupation,,) Health, Ahmedabad under 
the Indinn Council of Medical Reasearch, 
the Ind.ustrial Toxicologic Research Centre, 
LUl,.know, under the Council of Scientific 
and Industrial Research, have conducted 
studies on various toxicological aspects or 
insecti~ides which. inter alia include 
their effects on hLman-beings. Studies on 
the effects on human beings ale made 
under normal USc pal tern of insecticides 
and not under' excessive use. 

3. It is an admitted fuet that though 
all pesticides are poisonous in nature, 
but tbey do not produce any harmful eftcct 
if used judiciously, and as per the eJabo-
rate instr\l~tion prescribed. While reai~t, ... 
rins the insecticides, due care is taken by 
the Statutory Registrat ion Committee to 
ensur~ tllat adequate &afet)' precautions 
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are laid down aDd further that the level or 
residues are within the prescribed tolerance 
,limit. The closalea of insecticides to be 
used in alriculture, tbe mode of use, tbe 
precautions to be takon are all clearly 
relcrib :d. Th,se requirements from part 
of tbe in.truction~ contained in the Jabels 
and leaflets supplied with the containers 
of insecticides. With the awareneSS created 
amona the farmers regarding the proper 
and judicious use of insecticides, it bas 
been observed that, by and larse~ their 
Ule has been in accordance with well Ja id 
down instructions. 

4. The Registration Committee cons .. 
tituted under the Insecticides Act insists 
on generation and submission by the regis-
trants, of health monitoring data on 
workers who are enlaged in spraying 
operations under normal agriculture pra-
ctices, Thi9 data requirement is very exa-
cting and is closely screened by the 
Registration Commit tee. There have been 
many instances when the Registration 
Committee was not satisfied with the data 
presented and asked for further trials to be 
made fOr more reliable data. The dat a, so 
required, relates to various parametersunder 
different agro-climatic conditions in India 
through Agricultur.ll Un iversities, leAR 
and other Government/repu ted institut ions. 
If a plrticular insecticide is found to be 
phytotoxic (poisonous to the plant), or non 
effective against the target pests or disea ses 
or unslre to human beings or animal~. 
the Registratiol Co:nmittee denies registra-
tinn of such an in~cticid~. Also, if, based 
on nat ional and int ernat ional studies, any 
iDaecticide is fouod to have undeSirable 
offe:ts 011 huma 1 beings, animals or on 
• '01 other component of tbe environment, 
the Reli~tration Committee may decide 
to ban or restrict the use of or phase OUt 
the particular insecticide. So· far. the 
Reaistration Committoe has refused or 
postpcmed reli~tration of 18 insect icjdes, 
phased out two; refused impor t of another 
pwo and allowed only restricted use of two 
totbor ioaecticldos. 

(cl The followioa precautionary and 
educational steps have been taken :-

(j) UDder tbo prov.'ons ot Inloct. 
iciclos Rules, 197 J it it manda .. 

t~ry on the part of manuraelurerS 
of jDsecticidee; to provide lnU·s 

and leaftets containing the prescrib .. 
ed safety pre.autions symp-
toms of poi~onioa. instructions 
for first aid and emergf'ncy treat-
ment etc. These are prinfed in 
Hindi, English and also in oae 
of the regional languages to help 
the farmers to follow the iost(u-
ction.s. The leaflets contain the 
rccommonded doses and methods 
of application to avoid any pos-
Sible iealth hazard due to wrona 
uiale of insecticides. 

(ii) It is a]so Provided under the said 
Rules that the persons handling 
insecticides during their manufact-
Ufe, formulation, transport, dis-
tribution or application shaH be 
adequately protected with appro-
priate clothirg with respiratory 
devices, etc. 

(iii) Apart from the above, the Jabels 
also display a prominent code· 
traiggle in different colours viz., 
red, yellow, b1ue and green in .. 
dicating the degree of toxicity. 
It makes even the uneducated 
farmer understand the potential 
hazards of a parlicular insecticide 
and the safety requirements to 
be fonowed by him. 

(iv) The Central Plant Protection 
Training. Instit utc at Hyderabad 
is imparting training to the fun-
ctionarie~ from States/UT8 in 
tbe field of plant protec;tioD. 
These tra inees in turn, dissemi • 
nate the jnformattion to tbe 
farmers Tra ining courses lay 
adequate emphasis on safe use 
of insecticides. 

(y) Special training programmes are 
also organised for the aaricultural 
aviation pilots to educate them in 
the safe handUng of insecticide., 
their hazards to the h~man be-
ings, caU Ie and environment 
etc. 

(vi) Tho Central Directorate or Ex· 
tealion, throUln its various pro. 



gramme9, educate ·the farmers 
about the safe handlina Of inse· 
cticides. 

(vii) The State Departments of allricuJ· 
ture organise 'Krishi Melas' 
and cShivirs' before each princi. 
pal cropping season. The safe 
use of insecticides forms an esse-
nt ial feature. Besides, some 
States also organise reBular trai. 
(ling programmes for the farmers. 

(viii) For popuJarising the concept 
of integrated Pest Manaaement, 
the Centra) Surveillance Stations 
of the Directorate of Plant Pro-
tection, Quarantine and Storage 
have adopted a number of viIJage8 
in various parts of the country. 
Under this programme, the far-
mers are specifif;ally apprised 
about the safe and effective use 
of insecticides. 

Ox) Moreover, other national insti. 
tutions like the National Insti-
tute of Occupational Health are 
also imparting training for sare 
use of insecticides to farmers 
as well as to manufacturers. 

Allocation of land to Jawabar181 
Nehru Group Housing Society 

• 289. SHRI PRY A RANJAN DAS 
MUNSI: Will the Minister of WORKS 
AND HOUSING be pJeased to state: 

(a) whether the JawaharJal Nehru 
Group Housing Cooperative Society of 
M.P.'s and ex-M.P.'s has made any appeal 
forma'ly for allotment of land for the 
society; 

(b) if so. when; 

(c) the position regarding allotment of 
land and 10(:ation thereof; and 

(d) if land is not being allotted, the 
reaSODS therefor 1 

THE MINIS1EROFPARLIAMBNTARY 
AFFAIRS (SHRI H.KL. BHAOAT) : (~~ 
YII. Sir. Tho .ociety was reaisttred with tlae 

Raaistrar of Cooperative Societies on 220d 
December, 1983 and it later approached 
the Government for considering allot. 
ment' of land in West or South Delhi. 

(c) and (d) The matter is receiving atte-
ntion of the Government. 

Unemployment Allowance 

290. SHRI BANWARI LAL PURO. 
HIT: Will the Minister of Labour be ple-
ased to state: 

(a) whfther Government are aware 
t hat the number of unemployed graduat e 
youths is increasing day by da,; 

(b) if so, whether keeping in view the 
critical unemployment problem in the cou-
ntry t Government now propose to provide 
unemployment al)owance to unemployed 
persons; and 

(c) if not, the reasons therefor" 

THE MINISTER OF STATE OF THB 
MINISTRY OF LABOUR (SHRI T. AN. 
JIAH): (a) Yes, Sir. 

(b) The Central Government has no 
propos a t to provide Unemployment AHo. 
wance to unemployed persons. 

(c) p«yment or Unemployment AHow.-
nce to the unemployed would have lar,e 
financial implications. The Central Govern-
ment feels that the resources at its com-
mand should be utilised on schemes which 
generate productive and enduring. employ-
ment opportunities rather than on schem-el 
such as providing unemployment allowanco~ 

[ TroftslationJ 

Legislation for Agricultural Labour 

• 292. SHRI VIJOY KUMAR. YADAV: 
Will the Minister of LABOUR be pJea~ed 
to state: 

(a) whether Government are consider-
ing a proposal to enact legislation for alli-
cultural labourers at an all India leveJ; 

(b)' jf &0, whether of late' demand tor 


